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mentation rests with Ihe Sisti! Govern-
ments. 
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Murder 01 Harljaa I. A ...... Prad_ 

3576. SHRI S. M. BANERJEE: 
SHRI VALMIKI 

CHOUDHARY: 
SHRI SITARAM KBSRI I 

SHRI RAM AVTAR 
SHARMA: 

SHRI SHIV KUMAR 
SHASTRI: 

SHRI P. C. ADICHAN : 
SHRIBHOOENDRAJHA: 

wm the MiDllter of HOME AFFAIRS 
be p .... od to ltale : 

(.) wMlller lay 10000 .... lIon hu beea ,..ed rrom tbe Ooy.ament 01 Andhra ,.-dmI lbat • ~jaa " .. aitd .. death 

on the Gandhi Jay.nti Day on tho 2nd 
October, 1968 at Kaochekacherla, Aodhra 
Pradesh; 

(b) If ~o, whether the same penons who 
were responsible for buroilll a small boy. 
ure connecled with Ihis murder; and 

(e) Ihe sleps laken by tho Cenlral 
Government in Ihe matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (Il0l 
Acccordinil 10 Ihe Information received 
from the Stale Governmenl a Harljan boy 
WIIS axed to death on 2nd October, 1968 In 
village Kanchikacherla in district Krishna 
in Andhra PrAdesh by nine olher Harljans 
due 10 enmily. 

(b) No, Sir. 
(e) Case for murder was reilitered. 

Three "r the accused persons were arrested. 
Five olhers surrendered in the court. 
Efforts are being made 10 apprehend the 
remaininll one accused. Invutl,allon or 
the .ase Is in pro,ress. 

Surpl ... Alrerart Sparn 

3577. SHRI P. VISWAMBHARAN: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to rerRr 10 
Ihe reply liven to Unslarred Quullon No. 
5295 on Ih. 23rd AUlu.I, 1968 and 118" : 

(a) Ihe disposal of the Iurplul alrtrelt 
spares other than those lold ; 

(b) wbether those wcre allo lold lub-
IICquenll, and, If 10, the lale value Ihereof; 
and 

(c) whelher aDY o( Ihe lIeml of lperea 
declared in 1966 ·67 al lurplul were pur-
chaled In Ihe lubaequenl yean and. 1'10, 
the value of Ihe .parco 10 purcbllld ? 

THE MINISTER OF TOUR"" AND 
CIVIL AVIATION (DR. KARAN 
SINGH): (a) and (b). There bad been 
no r urtber dllpolal. 

Ic) ltelDl o( epam cOlllnl RI. 10.940 
were ...... cbaMd durilt& Ibe .u ..... _t 
yean. 
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